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request the HOWIe to autpeIld their 
judgment till the Committee hu re-
examined the whole matter in the 
liiht of what I propose to place be-
fore them. I may, however, exprelJii 
m;r firm belief and conviction as well 
a. my hope bhat when the Committee 
consider:! the other side of the cue, 
ihey will come to no other conclusion 
except t..'lat I and the Bhant Krishak 
Sarnaj deserve to be wholly absolved 
I have, as I said before, the fullest 
faith in the sense of justice lind fair-
play of Itte Committee headed by lIuch 
a just and impartial penon as Ty~iji. 

12.15 hnI. 

BENGAL FINANCE (SALES TAX) 
(DELHI AMENDMENT) BILL· 

The Deputy MInister fa the Mia .... 
try 01. F"lDaDce (Shri B. R. Bilapt> : 
Sir, on behalf of Shri Morarji Desai, I 
beg to move for leave to introduce a 
Bill further to amend the Beng:tl 
Finance (Sales Tax) Act, 1941, l1li in 
force in the Union territory of Delhi. 

JIIr. Speaker: The Question HI: 

''That leave be granted to intro-
duce a Bill further to amend the 
Bengal Finance (Sales Tax) Act, 
19.c,1, lis in force in tbe Unio:t 
territory of Delhi." 

The motion wa, adopted. 

Sbri B. R. Bhap.t: Sir, I introducet 
the Bill. 

12'M hra. 

DEMANDS FOR GRANTS1-Contd. 
MINISTRY OP' ~cs--Contd. 

The Minister of Defence (Shri Y. B. 
ChavaJl): Mr. Speaker, Sir, at the 
outset, I must thank the hon. Members 
who participated in the discussion on 
the Demands for defence, not only for 

the participation but tor the lIDani-
mow support far the Demands that 
they gave. Amon, Members from all. 
sides of 1lhe House belonging to dill ... 
rent political parties, though they de-
fined the task of defence in differen' 
ways, emphasised different aspects 
according to their own views, there 
was complete unanimity lis far as thoI 
necessity about the size Illld nature or 
the Demands tar defence were COIl-
cemed. 

I must thank the hon. Memben, 
also, tor another reason, tor tbe gene-
ral goodwill that they have shown 
about me. I should not have brought 
this personal note in my speech, but 
I think it is my duty when I consider 
this is a unique honour tor me to make 
my maiden speech on these hist."lric 
Demands for defence, lookine to its 
size, looking to the time when it is ~ 
troduced and looking to the conditiona 
under which it has been introduced. 
Therefore, Sir, I am very grateful to 
the general sense of confidence that 
they showed about me. 

Sir, I would like to explain the 
scheme of my speech, because I would 
like to finish as early a& possible. I 
do not propose to go into the detaila 
of some of the administrative type of 
questions that were raised, but cer-
tainly I propose to deal with some 
major iO".les that were tried to be rai&-
ed in tne course of the debate. But 
I can assure those hon. Members who 
have raised questions ot the nature of 
details that will apply my mind very 
carefully to them, consider about them, 
and if at all I come to any concJu-
llions about them I will try to inform 
them individually, and if I consider 
they are of some importance I shall 
certainly inform the House also. 

One point that I must immediately 
mention ill about the critici9IIl that waB 
made about too much secrecy and the 
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lack of infonnation. That was men-
tioned by some hon. Members. I 
would like to ,ive a word of assu-
rance to this hon. House, that there is 
no Question of baying any attitude of 
mistrust in this hon. House, becaUR 
this is the sovereign House of the 
country, a fountain of power for 
everyone who sits here and we all owe 
allegiance to jt. When we do not COIl-
sider any information to be ~ven here, 
it does not mean any mistrust. It ill 
only on the advice of those concern-
ed with the information, that it is not 
considered to be in the public interest 
to disclo:;e it, that such information iK 
not ,iven. But. at the same time, I do 
not wan1 1.0 make any dogma about 
this "public interest" matter. I pro-
pose to give certain information in the 
course of my speech that will possibly 
allow that there is no Question of f:r7-
ing to hide anything from this hon. 
Homl' Certainly some items of in-
formation do appear in different Press, 
IIOIIletimes they are whispered from ear 
to ear, but certainly it makes all the 
differl'nc" when there is an official 
confirmation from the Government. I 
think it is much better that those who 
are interested to get the information 
about our country, from an adverse 
interest, are allowed to go on guessing 
about it. So, even though sometime. 
information is published in the preS!!, 
it i~ not therefore necessary that It 
should be confirmed Or contradicted 
officially from Government benche •. 
At bhe same time. I am not trying to 
explain it away or decry the necessity 
of giving information to this House. 
So, we will certainly try to supply 8lI 
much information as possible, COllSis-
tent with the security of the country 
and public interest. 

Dr. M. S. Aney (Nagpur): As com-
municative as possible. 

8hrl Y. B. Chavan: Her!" I would 
like to make a mention about the siT.e 
and significancl' of the demand for de-
fence this year because, as I just men-
tioned. this figure of the defence de-
mand is not only big, it is also very 
significant; significant because it is Dot 
just an IlCcident and it is Dot COm. to 

I:.e. if T may venture a iUesJ or ven-
ture to predict the trend of thing& (.01" 

maPf' of things to come, thf' last one; 
it is just a beginning of our defence 
effort in this country. I think we will 
haVe to prepare ourselves, not only 
this House but the entire country, far 
the size of this defence effort has come 
to Itay fOr the defence of our COlUltl7. 
I do not mean to suggest that thi. 
type of taxation will come from :rear 
to year-I have not the authority to 
say 110 and an authoritative ,tatement 
like bhat on finance cannot come from 
me-but r have no doubt in my mind 
that this type of effort will have to be 
made continuously from time to time. 
from year to year, and possibly this 
type of confidence on our defence 
efforts will have to be permanently 
created in the minta of the peopie of 
our country. 

An. Bon. Member: Can the Defenct' 
Minister not speak over the mike IJO 
that he is more audible? 

Shrl Nath Pal (Rajapur): He ill Quit. 
audible. 

An Roa. Member: He might come 
to lile front bench. 

Shrl Y. B. ChaYan: I do not mind 
coming to the front lx'flch. 

Shrl Tyaci (Dehra Dun): Yes, he 
should, because he is a front bencher. 

Shri Nath Pai: Defence should be On 
the front b,'nch not on the back bench 

Shrl Y. B. Chav3n: D"fcnce is al-
ways on the front. Probably, the 
Minister lits in the back bench. 

A reference was made to defenee 
planning and it was said that there 
wa9 nothing like defence planning In 
our country. I may say that it I. 
rather an erroneous statement. I hope 
you will permit me to givl' some de-
tails en this point, not exactly con-
cerning the defence but, to a certain 
extent, concerning the political angle 
of th" question also. 

Defence pianning, a. any planniJ:Ir, 
hal always two aspectl---4ilort term 
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aspect and long-term aspect. When 
we think of a long-term aspect, it ill 
always based on certain principles. 
There are always certain governing 
principles when we think of any plan-
ning which is long-term planning. In 
the case of defence planning also there 
is something like long-tenn aspect, 
and that long-term aspect is govern-
ed by the foreign policy of the country. 
Herer I am speaking not about the 
foreign policy as such, but the major 
planks of our foreign policy. The 
foreign policy, besides serving other 
objects, al~o serves aa a basic strata-
gem, ,basic mechanism, for the defence 
of the country. The foreign policy of 
any country, besides serving the other 
ideal objectives, also aerve. as a mech_ 
anism; it serves as some sort of 
arrangement of working of world 
forces, making a proper assesament 
of them and indirectly though not 
directly, affects the defence of the 
country. This country has realised 
that during the crisis in a limited ,ense 
when we had to make a huge defence 
effort. I know some people have a 
.ense at frustration, lIome people have 
• llense of despair and anger; I know 
that I do not say it i3 always justifi-
able, 'but I admit the fact that it is 
there. During the crisis it has been 
proved that our basic approach to the 
world problems has contributed some-
thing effective for the defence of our 
country. I would like to mention 
about it only from the defence point 
of view, its significance on the defence 
stratagem how our defence funcH-oIll! 
or works. Here I will refer only to 
one or two points. 

By emphasising this, I do not want 
to underestimate in any way the effort 
tha.t this country has to make to stren-
gthi!n its own defence forces' that will 
have to be done. When V:e look at 
the world today, we see some new 
trend~ q" ~omparerl. to the ">Osition 
obtain~',1-'.n~· years back. The pas-
lIin~ "naT 1962 seems to ,be a year of 
si~ifllanc(;. The year 1962 produced 
two v'rv si!;'nificant event&----one W8ll 

in Cnbc , -<1 the other was the Chinese 

aggression on India I think the world 
hag started appearing rather different, 
in very clear terms; not that it haa 
started changing from that moment 
onwards, the forces were already 
working in that direction, but it 
started making a little different tum 
from the time of those two event.. 
How? Maybe it is my personal assess-
ment of the problem, maybe it is 
my impression of the problem, but I 
IIBY that after these two' events one 
can very clearly say that despite the 
con1l.ict of ideologies, despite the histo-
rical enmiti('~, many countries are 
coming together to save the world 
from -.var. It is a very important 
thing, and it has created a very funda-
mental issue for us-I will come to 
that point and I will also try to ez-
plain how this point is connected with 
our own problem of defence--because, 
('ven countrie~ believing in the prin-
ciples 01 Communism and countrl. 
which are, really speaking, dead 
against the principles Of Communism 
are thinking in the same line that it 
is necessary to co-exist, and that has 
created a problem in the world in the 
form of China, because that seems to 
be the only country today which ideo-· 

/ logically believes that there should be 
a war. Here I am talking of ideolO-
gical belie!s-a country which ill 
fundamentally emphasising the need 
for war and other countries, though 
they may believe in the same ideology, 
having come to the conclusion for all 
.practical .pUl"pOScs that they mUllt 
avoid war. Unfortunately, as geo-
politics have placed us, the country 
which believes in the fundamental 
principle of having war happens to be 
our next door neighbour. That has 
given some sort of inevita'bility to the 
necessity of preparation of defence 
of our country. That is the only point 
which I wanted to mention. 

There is no escape from making a 
conscious effort and being alert in 
order to safeguard the integrity of thlll 
country from this neighbour. It 
started with the border trouble. Let 
us hope the Chinese Government will 
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accept the Colomobo proposals and 
some solution will be found.. In 'that 
that case, our Government will be 
very happy about. 

But, apart from that, there appears 
to be something, an inherent defect, 
which we have to be aware ot. There-
fore, I am one with the feeLing that 
this House has expressed, that feeling 
of concern about the defence of " 
country, that new awareness, that new 
alertness, that new consciousness about 
the defence effort. It is something 
good for our country that such a bi~ 
effort, war effort, I would rather say 
defcnce effort, is getting unanimou~ 

support of this hon. House, in spite of 
the fact that there are very heavy 
taxation proposals. Though there may 
be individual grumbUngs, the country 
as a whole has given unanimous sup-
port to these proposals, because it 
knows that it is a very desirable and 
necessary effort for the defence Of our 
country. Once we accept this position, 
that defence efforts of this size have 
to be continued, then certainly, we 
have to think about how to do that. 

Then, certainly, I would confine my-
eelf to certain factors about planning 
and the efforts that we propose to 
make. In thc coming years-when I 
refer to planning, I am not only con-
fining to this year-we will have to 
make efforts in tb.ree or four direc-
tions, if I may say so. I am now talk-
ing about the short-term planning-I 
am not now mentioning about the long-
term planning~but the short-term 
planning is also to be spread over a 
certain number of years. The im-
mediate effort that will have to be 
made is four-told. Firstly, we will 
have the expansion of the army. 
Secondly, there has to be necessary 
expansion and modernisation of the 
air force. Thirdly, there will have to 
be a sufficiently strong ,base of pro-
duction looking into consideration the 
new capacities Of consumption that we 
are producing in the defence sector. 
Fourthly. ancillary facilities like corn· 
munications and transport also, to that 
extent. will have to be enhanced and 

cxpandpd. These are, generally, four 
directions in which we will have to 
make efforts. I can say that it ~ our 
intention, I should say it is our 
decision and determination, to ~and 
the army in the coming two year8 
nearly to double the size of the present 
army. I know .orne Members may jlat 
say. why not three times or four 
times. It would become just a wishful 
thinking because an army is not jlat 
a collection of people, not even a col-
lection of trained people. An army 18 
trained people lead by trained officere 
with necessary powerful equipment 
and many other things. I am coming 
to that. This is certainly a very, if I 
may use the word, somewhat, ambi-
tious programme, but we want to ac-
cept the ambitious programmes as our 
targets and fulfil ,them with your IIUP-
port, with the country's support and 
the friendly gootures of friendlY 
countries. Though our emphasis 18 on 
the production to which I am coming 
a little later, naturally, we will have 
in the immediate future to depend 
upon the support and aid of friendly 
countries. At this stage, I must make 
a grateful mention about spontaneou. 
gesture made by many friendly coun-
tries like United States of America, 
United Kingdom, Canada, Australia 
and many ollier friendly countries in 
the world because the way they came 
to our help has some good quality 
about it, a friendly quality about it. 
That only shows that the dynamic nOD-
alignment policy has succeeded with-
out committing ourselves to any group 
or alliances. 

N ow, coming back to the army 
again, I would like to mention zome 
few things about the army itself. Some 
Members mentioned about the concept 
of Mountain Divisions that were to be 
raised as to what are they like 
etc. and I find from the questions 
put by them that some of them have 
a rather wrong notion about it. They 
teel, Mountain Divisions mean Divi-
sions which would consist of only 
mountain people. I would like to ex-
plain the distinguishing features about 
the ordinary Divisions and the Moun-
tain Divisions. Acordin, to me, .. to 
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.. I can see, there are two or three 
distinguishing features between the 
mndard army Division. and the 
Mountain Divisions. As far as the 
strength is concerned. it is practically 
the same. But on two points, it 
diffeI1l. One ill mobility; the other ill 
the fire power and, thirdly. which ill 
also very essential, it also requires 
80me sort of a special training. some 
80M of a special acclimatisation, some 
80rt of a special use of special vehicles, 
etc., a special trainilll for the partI-
cular terrain. I am sure that by the 
end of this year we will be comple-
ting tiTe Mountain Divisions that we 
have planned to raise thia year. 

il 'WOuld like to mention one or two 
points of detail here. Some Member!! 
mentioned the question about this 
NU'A inquiry. I am going to refer to 
it a little later. But some Members 
.aid, "Are we stil] waiting to make 
our planning till the decisions of this 
NEi'A committee are out? What are 
we doing in between?". I can assure the 
honourabe House that we are not just 
idly waiting for thele recommenda-
tiOni to come and then we will take 
lessons and then we will start learn-
ing them or learning them by heart 
etc. The Army Headquarters have 
already from their obseration_there 
are competent people there, profe.-
llionaIly Tery able persons---certainly 
made their own studies about the pro-
bleIrul and they have drawn certain 
leuons and the efl'orts are being made 
on the ·buia of those lessons that are 
learnt. I would like to take thll 
honourablE' House and the people in-
tIo con.ftdence, because I do not want 
them to feel that we are not just let-
ting them know what we are exactly 
doing about it. Certainly, this new 
experience of ours in ihe last eampa,ign 
has somethine to teach us. There il 
no doubt about that. I am not speakin, 
on the merits. I am not trying to 
judge the campaign, because some ex-
perts will have to do that. But the 
rapidity and the lIuddennes. with 
which those events haPPened in those 
"YI .aT8 certainly .ome good 1_0111 

to teach us. We found that it will be 
necE'ssary to improve the quality of 
planning for campaigns and those well-
thought-out plans will have to be 
backed by logistic support. rather 
well.prepared in advance. Practically, 
every expected campaign, ... herever 
that is goine to be---I cannot say be-
cause that forms a part of the opera-
tional programm_but wherever it i., 
it ... ill have to be well-thought out ill 
advance, those logistic supports will 
have to be worked out in detail and I 
can a>;sure the honourable HoUSe that 
.uch a planning has not only beell 
undertaken but in certain respects i~ 

ill completed. 

The other important point about the 
anny is, the principles which are 
guiding us, that there oUih1 110 btl 
lOme lort Of a close Wlderstanding and 
collaboration and cooperation between 
the army and the air force and they 
have aloo to tally their own plans for 
that purpose and much detailed 
thinking has been done in this respect 
811 well. The question 01 acclimati-
lation On which much emphasis wu 
given, that programme, has been 
undertaken in the mountain area8. 
Our troops have to '0 and stsy there 
before they are lent there. Gradually, 
they are acclimatised from one height 
to the other height and 10 ultimately 
led to the areas where they will have 
to fWlction. The standard of titness ill 
• very important factor because, tradi-
tionally. possibly, our army was train-
ed and was taught to think in terms of 
fights on plains. When this diftlcult 
task has to be Wldertaken, naturally it 
will require a different training the 
buis of which wiII be physical titne-. 
So much emphasill hu been liveu to 
physical fitness. 

13 Ills. 

The other important question ill 
about the closest relationship betweell 
oftlcers and men. That point also ..... 
mentioned by some Members. Thia 
• 8110 nry important. liJJ ... e all 
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know, as one great General said, there 
is no good anny or bad army. Tbere 
are only good officers or bad officel'll 
and the goodness or otherwise of the 
officers depends upon the confidence 
that he can create, the conftdence that 
he can genninate in the men that he 
wants to lead. Tberefore, it basicallY 
depends on the relationship of the men 
and the officers. Much care has been 
taken. I cannot .. y that it has been 
taken in all respects-- much care hu 
been taken to see that this tendency 
is cultivated and encouraged. 

Importance of intelligence, n~ 
oan deny. But, the machinery for 
intelligence cannot be created ovu'-
:aight. It requires very thorough plan-
ning. It is a very complicated proceae. 
I can certainly assure the hon. HoUR 
that more and more methods have 
been found to collect infonnation. col-
late that infonnation, disseminate that 
information and make it useful as far 
as it can be made. TlillI process will 
eontinue for some time to come. and 
l am sure that if these efforte are 
made continuously for some corulider-
able period. we will certainly have a 
reaM>nably good intelligence 1I)1Item. 
There is alrcay an inteIliience System. 
There iB a fe-ding Ulat there is no lnte-
lligence system in our country. POIi-
bly this is a misunderstandini. A 
yery effectively working intelliience 
system is in India. I do not think it 
will be wrong to haTe a good intelli-
,ence. It is claiming to have our 
.wn eyes. I can assure hon. Membel'll 
lbat they need not come to any con-
clusion only because certain thini' 
happened in a certain sector that we 
uve no eyetl Of our own.. It ill not eo. 

r would like to mention here the 
other Question about promotiOnll of 
.mcers. Somebody said, if I am rl&ht. 
the hon. Member Shri Nath Pai said 
that that there are certain murmlU'll 
reaching us. I can tell him through 
you and the hon. House that there i8 
a ",ery, I must .ay, foolproof arranlrll-
ment for this promotion of officei'll. 
Above the level of Lieut. Colonela, 
~ .. are made by selection. AbcTA 

the rank of Major Generals that is, 
appointment of Lieut. Generals and 
Generals are made by the Govern-
ment by selection. Appointments of 
Brigadiers and Major Generals are 
made by the Chief of Stat! with the ap.-
proval of the Defence Minister. I CD 
tell the hon. House that in my experi-
ence Of the last four months, I have 
not many experiences of difference of 
opinion on this Question. Possibly I 
oan NY 'YU7 few, In certain cateaorles 
practically none. Of course, there are 
cases of super.essionll. Tbere will be 
CIlSe. of supersession. Why I mentiOil 
thil is because, unhappily, perhaPII, 
theae murmurs rl'ach Members by 
.orne disgruntled rejected persons. I 
think that happen," everywhere. There 
i. the human element in il I can tell 
YOU, naturally, when promotiontl ., 
the ranks of active oftlcera are to be 
given, one h8ll to flO by the capacity al 
lhe man concerned, about his leader-
'hip. It is not merely by seniority 
yOU can kick people upwards and 
sometimes hanl yourself. You cannot 
take that risk. Therefore, th""e qualifi-
cations are carefully examined by *ke 
Selection Board. In lome cases, the 
Boardtt of Selection are presided Oyer 
by the Chief of the Army Stat! bim-
eelt. I would certainly say, there 
would be casel of supersession. We 
must have faith in the people who are 
doinl it. Here, I ..... ould Jike to men-
tion, unfortunately, 'SOme referpnce 
wu made by one of the Members 
about some unhealthy trends. I CRa 
usure the hon. House that from my 
personal ell:tlerience of the last tOlD 
months. I have seen the clo,cst co-
operation bet .... een all the three 
Services and their Chiefs of Stafl'. and 
also with the Civil authorities and al80 
with the Government. I must say 
about the leaders of the Anny. Tbey 
are professionally very competent pe0-
ple and I can assure hon. Kembel'll 
that they are A5 patriotic as you and 
I and everybody is. Unless we ereate 
a condition wherein all the thr .. 
enoices who have aot Il distinctive role 
to pillY can work and they are trained 
to work together themselves and aJ.o 
with the civil authoritiell and the GoY-
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ernment-the Anny will not be able to 
fulfil the function that it is expected 
to fulfil. Therefore. I would like to 
emphasise this particular aspect that 
we should have this confidence in the 
team spirit that prevails in all matters 
concerning defence. 

I would like to make a few points 
about the Air Force. Much has bilen 
said about the Technical aid mission 
that visited India. Those particular 
points and discussions will be followed 
further by my hon. Colleague Shri T. 
T. KIishnamachari who is visiting 
the United States in a few weeks. Be-
cause. naturally we cannot afford to 
pro(h~e the l:'pe5 of aeroplanes or the 
machinery or the equipment that we 
need immediately. .1 am sure, if these 
efforts succeed. we should have a 
reasonably strong air ann 'to support 
our army if there is an asgression. 

Naturally. as the Air Force is golnll 
to expand, ·problems of necessary 
manpower, training facilities for pilots, 
training facilities for ground engineers 
and training facilities for other air men 
also become Veu' important. Steps have 
.>een taken in the last few months 
to start new schools for these training 
facilities. I am very glad to inform 
you that there is good response as 
far a5 the pilots are concerned. 
Generally in the case of the Anny 
and also the Air Force, I must make 
mention of one point. There is not 
IlUch a sufficient, I should say, res-
ponse hr technical personnel. I think 
thLq is a matter that should make us 
think. about it. I think I should like 
to make an appeal through this han. 
House that we must make all efforts 
In the different States and different 
institutions and try to see that we 
create a rnfficient number a1 techni-
cally trained personnel to make our 
Army a very competent and a very 
efIlcicnt Army. ln the case of om-
cers, I must say there Is certainly 
IIlIffidcnt response to the call for 
joining the Army though it was 
rather slow in the beginning. But, I 
must; also mention one p()int. There 
.. normally • feelJD, that evf!'f7 State 

should have its own share in it. I 
do not want to mention the States. 
There are some few States which are 
making a very pOor response t() it. 
I think it is much better that those 
States consider this questi()n. Be-
cause this class of officers which is 
going to provide leadership to the 
Army is a vcry important factor and 
should be of a really national cha-
racter. Every State should have its 
own contribution to this cadre of 
leadership of the Army. Therefore 
more energetic steps have to be 
taken. These energetic steps will 
have to be made In different ways. 
Because, n~rmally there is a feeling 
that the superstitious importan~e at-
tached to the English language is 
possibly one of the reasons which 
comes in the way of recruitment 01 
people. Partly it may be true. I 
cannot say it is not so at all. But, 
this question was mentioned by the 
Prime Minister himself in the Na-
tional Defence Council and after 
that, this question has been taken. 
Anny Headquarters have issued orders 
to see that more and more emphasil 
is being given to the professional 
knowledge of the person concerned. 
Far that matter, another thing coul!! 
be dont' and' that is being done, 
namely to give more facilities for the 
junior officers themselves to get the 
promotion becaUse they have got the 
necessary training for it, and the, 
have got a sufficient fighting tempe-
rament for it, and possibly if they 

·get the chan~e of becoming officers 
themselves, It would lbe much better 
for the country and the A.rmy. And 
I am glad to tell you that in the pre-
sent recruitment, nearly 24 per cent 
of the recruitment is from these 
Junior officers, NCO's etc. 

In the form of questions and ans-
wers, one information was given to 
the House, but I would like to repeat 
lt here that the chain of air-fieldJ 
has been constructed in strategic 
places, because somebody said 'Are 
we still without the necessary air-
ftelda" They are ·being ccmstructed, 
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and, I am su~e that the increased air 
lorc,," that we have in mind will be 
effe:·tively ,,/orkin;;: whe.1 it bclc..mes 
availau]e i:nm~jiat2Iy. 

One Member practi~ally concen-
trat"d his entIre speech on the im-
portance of the Navy. NObody has 
doubts about the importance of the 
Navy. Nobodv has any doubts in his 
own mind about the importance at 
the Navy, but certainly, there are 
priorities of high and low, looking to 
the possibility and availalility of 
resources. In the present context of 
things, naturally. the Navy doeN 
I'ltand down to a certain extent. But 
it does not mean that We have got an 
asscssment of our own as if to dis-
('a"d the Navy for all time to come. 
Naturally the Navy takes a lJn~ 

tim~ to be constru~ted a:ld built up 
J can assure tbe han. Members. som~ 
of whom have mentioned about the 
problem of submarines, that the sub-
marine is not ne"essarily nn offen-
sive weapon; it is als~ II defensiv~ 

weapon. And we have made a 
beginn'ng by having some training 
facilities for submarine. and if we ~an 
afford and 'if our efforts sUlceed, 
possibly we may have submarines. 
but I do not want to comnut myselL 
at this stage about that particular 
aspect. 

About defen"e producttcm therl! 
are other mo-e important things, but I 
should say that this really spellkin/C 
form. the very basic principle of our 
defence effort. There is some mi~

understand:ng about these things. I 
do not understand how II ):\il! Armv 
that we p~opose to have Or a big Air 
F~rce that we propose to have c,ln 
always depend upon the process of 
imnorts; it just cannot be dnne. Your 
Ar~v cannot be made to depend upon 
th" arms and ammunition to be sup-
plied by somebody. The rate of 

. comb::tt consumption is so heavy; it 
is just not possible to think of light-
ing any, defensive acthn with?ut 
baving your own defence production 
basco In the case of the Air Force, 
and in the case of air prod ... ction too .... 

124 (Ai) LSD--4. 

natural'y, w~ shall have t) depend 
upon Our :wn. When w·~ ca:' dOl 
that, o~r elTJrt, m~st b~ to do th:i' .• 
Our efforts m:.J3t b~ to train our p<!o-
pIe to do that, if it comes ,0 that. 

S :mebody mentioned about the 
M!Gs, far ~x::lmplc. Some Me.nb'~u 
said 'If you get the MiG's, possIbly. 
after two Or three years, it w II go 
out rtf fashion. Then, wha' will you 
do about it?'. But even t>len. the 
MIG's will keep flying. T!E're is no 
d lubt about it. Suposing we i npcct 
from somebody what hapPPDs tv that 
also? If we im;Jort some machine 
from some other country, in til .. 
courSe of two cr three ye.:.rs. tt'n! 
als;) becom~s rather out of f3shir.n 
lor th~t country. HJW d'l you main-
tain those things? The rr.a nlemir.g 
line become3 rather very diffi-
cult. Thes~ arg~monts ~an be made 
against each other. Therefore, one must 
be very clear in one's own mind that 
in these matters we shall have to de-
pend upon our own technological 
developm?nt, and our sc; 'llUlk pro-
gress and the training ~f 'Jur 0'" n 
poople. Suppose We have ,:!ot a tvpe 
of machine. possibly. we can produce 
th::tt in hundr=ds and trv 10 m~i(e 
use of it. What really matters is the 
will to fight. the dctermj~atiCJn to 
res'st. The Prime Minis~e\' ha s:ud 
many times, and rightly ~ I t:,at it 
it comes to th'lt. we mav f.e:ht evton 
with our la'.his also. In that CII~ ... 
if we have got our own produ·tir;r. .• 
possibly, a little backwar,l machine 
will be there. but 'r.s·ead d fight!!'&! 
with lathis, we shall be flgbtjn~ with 
that machine. So, about def~nce pro-
duc'ion we must have ~ome ('I,,"r 
IdE'a~ i~ our own minds :lb~\,;t cert~in 
b'lsi, princiDles ab:Jut our deft'n.'(:-
effort. And there is no doubt lh'lt 
we must cont'nuously and watch-
1ully and ene"ge'ica1!y ~lInk" "tfO\.J 
to see that we try to broacten and 
deepen and strengthen t~c base of 
our own defence producticll. 

In thi. matter also. In regard 
to the efforts that we made, at pre-
sent. I must say that nearly the 21 
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ordnance factories that we have ~"t, 

and some air productiJn ractories too, 
that is aircraft manufact'lril'g facto-
ries a~e really doing cspec13lly very 
good work. Whether they have pro-
duced immediately what we need is 
certainly a different question. I can 
certainly make a very appreciativl' 
reference to the work done by the 
ordnance factory wo·rkers. I musl 
salute them for the way that they 
have worked; in fact, not only ha\'e 
they worked in the factori CS, but in 
addition to that the generous way iII 
which they have donated to the de-
fence fund shows their patriotic feel-
ings. Naturally, there is that gap bet-
ween pnduction and our nr.rds today. 
That is because our ordnanc.! fa"tori~s 
are rather antiquated. I think that it 
is better that we are reaEstic and 
know what the whole thine; is about. 
Som~times, somebody says that noth-
ing is hapening. We do not suppo~e 
that nothing is happening. The produc_ 
tion is going up because of these 
dtorts, the whole-tim~ eJtclts made 
by the patriotic workers. 

But the first thing that WP. have to 
undertake and we have undertaken-
I must say, it was undertakrn sin("e 
196~-is a big programme of moder-
n:sing and cxpanding the present or-
dnan"e facb-ries; that '.V~5 u~del

hkpn and now it is gradually materia-
lising. 

In addition to this, we ~~opose It) 
have a new complex of pr~:it:ction. Tt 
is intended, rather, it is planned. and 
th(> planning has begun, to have six 
new ol"d'mce factories for fr.e arm~ 
anrl ammuniti"l'Tl. Mu~h depc'1ds upor. 
tho quicknt'ss or 'thp rapidity with 
which We shall be able to complete 
them. It depends upon the I.Jtort~ of 
mv good frit'nd Shri T. T. Kri.hna-
chari who is going abroad for these 
efforts. But certainly. w.. are not 
w~;ting for tha't. Our planning 
efforts are there, and we have 
Blreadv begun them hpre. And I am 
hopaful that if these efforts succeed in 
good time, these new bctories should 

be able to go into production within 
two or three years. I am rather mak-
ing a cautious estimate of the tiIne 
that is required. 

In order to str,eamline the adminis-
tration 'for th production effort, we 
have recently reorganised OUr admi-
nistrative set-up also 10 a certain ex-
tent by delegating m8re powers to the 
people On the spots, by starting some 
new training centres at diJterent or-
dnance iactories and so on and so forth 
and one officer who is a great expert 
in that line has been made solely and 
specially responsible hr the develop-
ment of the new complex of factories 
that are going to come into existence 
soon. 

Now, I would like to mention some 
other detailed points that were men-
tioned by my han. friends. A very 
important point that was mentioned 
next was about the NEFA enquiry. 
I gave on the floor of this House the 
terms of rE'ference that were given 
for the enquiry. As I said, it is my 
considered opinion that the terms of 
reference are ("omprehensive enough 
to make the ne~essary enquiry which 
it is intended to make. The intentions 
certainly are to make a s~rt of mili-
tary appraisal and to draw some mili-
tary lessons from it. 

I may try to argue with the House 
Or some of thp Members i·t they are 
in a mood to listen to me on this 
p'>int that if at all We have to make 
this ~eriot1s effort for the national 
defe;,"". sllluld we still go on in that 
mood of a witch-hunt? Supposing 
there are mistakes. should We not be 
ready to forget some mistakes and 
come together to look to the future? 

Shrl Suremlrandh Dwivedy (Ken-
drepara): And the mistakes must be 
awned als:>. 

Shrl Y. B. Chavan: This conflict of 
yesterday with today should not be 
allowed to infiuence the future or 
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tomorrow. What really is required 
is this ..... . 

Shri Sarendranath Dwivedy: You 
must learn lessons from the past. 

.shri Y. B. Chavan: I think that it at 
all lessons are t) be learnt, it would 
be foo'ish not to learn lessons. History 
has always thrown away people who 
refused to learn lessons. We do not 
want to do thal. It is not only in the 
interests of a A or B or some p~rsons, 
but it is in the interests of the nation 
itsel't. 

Shri Hem Barna (Gauhati): You 
remember YOUr predecessor now. 

Shri Y. B. Chavan: T do not want to 
discuss any individual here. I do not 
want to discuss my predecessor be-
cause I shall als~ be predecessar to 
.om~b():!y. An:! let us all remember 
that we shall all be predeces~ors to 
s!>mebody el,e. !t is just like digging 
at each other. I am reminded of the 
story of a son-in-law t, be hanged by 
Akbar baishah or Birbal badshah or 
Bome b~ctshah. Ultimately when he 
issued the order, that the san-in-'aw 
Ihould be hanged, som2bodv reminded 
h'm at the last minute: <'rfif:;r ~ ~ 
f~r i ~~ ~ I So I"t liS all 

remember that we arc predecessors 
to someb():ly. This type ~·f thing must 
b~ given up. This type of feeling that 
'somebody is withholding some infor-
mation', 'samebJdy is trying to cover 
som~bodv els~' c~eates a verv uniesi-
rable atm "-sp"ere in the cou~try. Real-
ly speaking. what is necesary for the 
country tod3y to do is to" crente a 
feeling of cool confi·l".,c~, feeling ot 
gri:n (lnhr'TIinatbn. We can import 
all sn~ts of a~ms, b'lt the grcat"st arm 
tor thp fld"nr.e rf tl,e cmmtrv is the 
d(':('rm':nti('~ 3nrl the cool "onfi:lence 
of the p·opJ~. Thot w~ cannot pro-
duce in '[actarie. that We cannot im-
pert f-om other' ~ountrie.. That. w'll 
hav~ to be cultivatpo from within 
ea"h home and in ca"h h'a~t. 'I want 
to die for the countr",,! R"""lJ'v sp .... :lk-
ing. it at all we want to create that 
.tmoc:;nher~ in the C"1'1..,4r.r t"'i~ C"om-
plex of suspicion, of disbeli 2ving eae 11 

other and at punishing somebody, thR' 
'unless y)U punish somebody, the 
this cannot be done'-Iet us get riel 
of this ~omplex, because unless we arc 
ready for that sort of attitude we 
shall not become thl' nation th'at we 
want to be. 

I would only add one thing becaus(, 
I consider that point of marC' imp!>r-
tance 'for this country. With apologies 
to the Prime Minister, who is not here, 
I wanted to mC'ntion one pPTsonal 
thing. You cannot undl'rstand the 
history Of a country by merely looking 
at the material fa~ts. Unless ~'ou 
know-I am not disputing any dogma, 
but certainly I am trying to mention 
one thing-unless we know the work-
Ing of the mind of the man, the cen-
tral figure at any nation or c:>untI'Y-
we cannot fully understand it. J re-
member the day when I reached DeIhl 
on a cal! from the Prime Minister. 
Those were the dark~st da"s for our 
country. It was the 20th elf Nov"mbcr. 
I came just like an adventurous pE'r-
Ron not knowing wh~t I was going to 
do. and T reported myself to the Prime 
Minister on the ni,l!ht of the 20th. I 
saw him. J was rather afraid to mC'et 
him because conditions in the countr,. 
.... ere rather very diffieult. J saw, 
however, a very cool-headed confi-
dent pers"n sitting under the JiJ:ht. 
J said. 'r have just. come to report to 
you.' Th£'n WC' tnlked about something. 
I SUPPOSe I mll~t have asked as if 
'what next.' He just utterpd one 
senten"!' that sllms UP what should be 
our attitude. HC' said: 'Y easily h.e 
mv tempoI', but I never lose my ~erve.' 
What this cnunlry rPQuir"o today ;. 
the determination n:>t to lose nerve. 

Difficulties arc there. Without diffi-
culties you cannot make a nation. 
D'ffirultie. are therC'. ThOSf' difficultiC's 
will have tn be ovnrcomn. W" arc all 
there for that. ThiR PArliam". is 
there to over"ome the difficulties, the 
pe'lole are there to ovrrC"lITIe the 
difficulti".. No individu~l. np single 
per~on, ran oven'ome difficult ips. If 
""n. Tf"nl1v ~"pR.kinl!'. wnnt to "C"hieve 
what We really want to achieve, WI 
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mu"t have that ["oul, stubborn, stout 
confidence in Our hearts. Units, W~ 
h'.3.V2 greJ.t C 'Illici:'lll.!;: ill our minL:.s, I 
do not think we w,j] b, ab e to r('acit 
the great destiny that we are destined 
to reach. I know that the road to that 
destiny is rather long, rather hazar-
dous. T'tere are perIlous preC;!)i':f:S 
on the way. But unless with smiling 
face and with head high and with cou-
rage we walk that difficult road we 
ilhall never reach that destiny. I have 
no doubt in my mind that whatever the 
difficulties, whatever the defic'e'1"ies, 
we will be ahle to d 1 so, D~ficipncles 
are there, Even today, there will be 
!;ome deficiencies, Let us not thhk 
thnt b~cause we have' made pfforts, th'3 
defi-iencies have b~en removed NClw 
We are expa11ding our Armv and our 
Air Force, There will be defici~ncles, 
But certainly we should see that thos~ 
defici('ndes do not reach the poople on 
the front but tRat they are taken by 
peooll' at the ba~k or at the training 
centres, 

So those things will be there. But 
unless we are prepared to face thia 
problem with cou"age. we cannot do 
n. I h3ve no doubt in my mind-I 
do not think there i~ anyone who ha! 
IIny dnnht in his mind: all of u! are 
determined in that respect-that we 
can do it. 'I'hp Wl'v our countrv hilS 
lived for the last 5000 years is su~h 
that this country must remain an in-
depe11dent country, and will remain 
an independent country. 

So if we continue with these efforts 
that w~ are b'ginning In the form of 
a defence effort that We have started. 
the t'me will nm A w~pn any pote'1t"al 
Bggre~~nr wi'l think twice, ten times, 
a hundrpd timD~, b·fore thinking nf 
any aggressive intentions again~t 

India. • I have done. 

Shri Nath P:1' (Rajanur': He has 
been kin1 "noll'!'t tr:> tell u~ that thl'! 
co-operation betw~pn thp Air Force 
and the Army il increasing, May I 

know whether the decision has b~en 
taken n w that in future, if and when 
the need ar,ses, the Air Force will not 
be cJntined t.l In. rely drop,:>.ng ot 
prov isi,ms bu t wi 1\ be used as a stnk-
ing power? Is that what he meant 
when he said that there is incf('asing 
eo-operat'on between the Air Force 
and the Army? 

Mr. Speaker: I do not think I should 
ask the han. Defence Minister to an8-
wer it. 

Shrl Frank Anthony 
Angl·.-Indians): It is 

(Nominated 
his maiden 

spcc"h, We need not question hin. 

Mr. Speaker: Am I required to put 
any amendment separately? 

Some lion. Members: No, no. 

Mr. Speaker: shall now put all 
the cut mJtions to vote. 

The cut motions were put and nega-
tived. 

Mr. Speaker: The question.is: 

"That the respective sums not 
exceeding the am cunts shown in 
the fourth column of the order 
paper, be granted to the President, 
to complete the sums necessary to 
defray the charges that will come 
in course of paym2nt during the 
year ending the 31st day of March, 
1964, in respect of the heads ot 
demands entered in the second 
column there'f against Demand. 
Nos, 8. 9, 10 and 115 relating to 
the Ministry of Defence." 

The motion was adopted. 

rThe ~rlot:ons for D~manc11 fM 
Gran" which were adop:.rd bll the 
Lok Sabha are reproduced below.-

Ed] 

DEMAND No, 8--MINISTRY OF' DEno:NCJI 

"That a sum not exceeding 
Rs. 49.62.000 be granted to the 
President to cornp:ete the SUDl ne-
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cessary to defray the charges 
which wilI come in course of pay-
ment during the year ell ding the 
31st day of March, 1964, in respect 
of 'Ministry of Defence· ... 

DEMAND No. 9-DEFENCJ: SERVICES, 
Erncnv& 

''That a sum not e:»cecding 
Rs. 6,63,17,76,000 be granted to the 
President to complete the s:lm ne-
cessary to defray the charges 
which will come In COUrH of p87-
ment during the year e:nding the 
31st day of the March, 1964, in 
respect of 'Defence Services, 
Effective'." 

DEMAND No. IO-DEFENcl: SERVICBS, 
NON-EFFECTIV1: 

"That a sum not exceeding 
Rs. 17,32,50,000 be granted to the 
President to complete the. 'Jm ne-
cessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1964, in res-
pect of 'Defence Services, Non-
effective'." 

DEMAND No. 115-DEFENCB CAPITAL 
OUTLAY 

"That a sum not exceeding 
Rs. 1,45,53,92,000 be granted to the 
President to complete the sum lIe-
cessary to defray tl>e charges 
which will come in cour~e of pay-
ment during the year ending the 
31st day of the March, 1964, 111 

respect of 'Defence Capital Out-
lay'." 

U.Z6 hI'S. 

MINISTRY OF COMMERCE AND INDUSTRY 

Mr. Speaker: The House will now 
take up discussion and voting on De-
mand Nos. 1 to 5 and 113 relating to 
the Ministry of Commerce and In-
dustry for which 6 hours have been 
allotted. 

~on. Memb~rs des·rou. of moving 
their cut mobons may ~cnd slips to 
the Table within 15 minutes indicat-
ing which of the cut motions they 
would like to move, 

DDuND No. I-MINISTRY' OF COM-
MERCE AND INDUSTRY 

Mr. Speaker: Motion moved. 

''That 8 Bum not exceeding 
Rt. 70.09.000 be granted to the 
President to complete the sum ne-
ceuary to defray the charges 
which will come in courlM! of pay-
ment during the year cndlng the 
31st day of the March. 1964, in 
respect of 'Min:stry of Conmlerce 
and Industry'." 

DEMAND No, Z-INDUSTRIES 

Mr. Speaker: Motion moved. 

'"l'hat a !fUm not exce~dillg 

Rs. 19,87,23.000 be granted to the 
President to comp'ete the sum ne-
eessery to defray the charges 
which will come in COUTS'! of pay-
ment during the year pnd:n!, the 
31st day of the M1rch. In64, in 
Respect of 'Industries'." 

DEMAND No. 3--SALT 

Mr. Speaker: Motion moved. 

"That a sum not I'xceeding 
Rs. 57.26,000 be granted to the 
President to comp:cte tn~ !Urn ne-
cessary to defray the charges 
which will come in course of pay-
ment during the year 'mding the 
year ending the 31st day of 
March. 1964, in respect of 'Sa 11· ... 

DEMAND No. 4-Co",Nrf:n rnI. INTEL-
LIGENCE AND STATISTICS 

Mr. Speaker: Motion moved. , 
"That a sum not ~xceedini 

Rs. 86,88,000 be granten to the 
President to complete the s'./m ne-
cessary to defray the chBrg~s 
which will come in course of P~y
ment during the ,.~ar .. ndinll: the 
alit day of the March. 19114. In 


